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Rules regarding opening of branch 
Post Offices/Sub-offices and Recruit

ment Of Staff in Rural Areas 

1882. SHRI MUKUNDA MONDAL: 
Will the Minister of COMMUNICA· 
TIONS be pleased to state: 

(a) what is the policy of the Gov· 
ernmellt for enhancing postal services 
in the rural areas and recruitment III 

. staff thereto; 

(b) what factors are considered [or 
opening branch-post offices and sub
offices in rural areas; 

(c) whether the Government is con. 
sidering any modification of the exist
ing rules in regard to opening ot 
branch-post offices and sub-offices 3n:! 
recruitment of staff; 

(d) if so, the details thereof; and 

(e) if not, the reasons thereof? 

THE MINISTER OF STATE IN 
THE MINISTRY OF COMMUNICA
TIONS (SHRI NARHARI RRASAD 
SUKHDEV SAl): (a) During Sixth 
Five Year Plan period (1978-83) 

Govt. have launched a programme 
for expansion of postal facilities in rU
ral areas and recruitment of additional 
staff by ope.ning 25U00 new branch 
post offices, providing postal counter 
facilities thr~ugh mobile post offices 
to 50,000 villages, installing 2,50,000 
letter boxes and appointing 50,000 
Extra Departmental Agents to improve 
daily delivery services to villages and 
to ensure efficient clearance ~f lelter 
boxes. Under all these schemes. total 
employment is expected to be 1 lakh. 
The Extra Departmental Staff are reo 
cruited from amongst the local vil
lagers having prescribed educational 
and age, qualifications and some other 
source of income (in the ::ase of 
Branch p.ostmasters only) preference 
being given to Scheduled Castes and 
Scheduled Tribes. 

(b) The factors considered for open. 
ing of a branch post office in rural 
areas and its upgradation to sub-post 
office are given in the Statement. 

(c) to (e). The norms for opening 
of post ·offices in rural areas have been 
revised and liberalised recently. There 
is at present no proposal to modify 
the method of recruitment of Extra 
Departmental Staff for Branch :-'ost 
Offices. 

statement 

Norms for opening Cl branch post office 
in Rural area and its upgradation to 

sub Post Offices. 

Opening of ERtra Departmental 
Branch Post Offices in rural areas 

Every Gram Panchayat village hav· 
ing no post office within a distance 
of 3 K.Ms. is eligible to have its own 
post office, provided the proposed post 
office is expected to earn a minimum 
income of 25 per cent of its estimated 
cost. 

If it is a non-grain Panchayat vil
lage, it should, in addition to the 
above two conditions, have a mini
mum population of 2000. 

In hilly. backward and tribal areas, 
the minimum income criterion i3 fixed 



only 10 per cent of the cost. The 
population criterion in the case of 
DOD-gram panchayat villages in such 
areas has been ftxed at 1000. The dis· 
tance criterion is however the same 
for all areas viz. there should be 110 

post office already existing within 3 
Kms. of a proposed post office. 

Upgradino of eRtra. departmental 
branch post office 

All extra departmental branch post 
Offices having public call offices or 
telegraph facilities are to be upgraded 
to extra departmental sub post offices. 

All extra departmental branch post 
offices having a work-load of between 
4 and 5 hours are also to be upgraded 
to extra departmental sub post offices. 

Upgrading to departmental sub post 
offices 

An E.D. Branch office is eligible to 
be upgraded to a departmental S.O. 
if the sub CJffice with which it h in 
account has more than 20 Branch Offi
ces already in account with it (the mb 
office). The Branch Office could also 
be ungraded if it has over 5 hours 
of work, irrespective of the number 
of Branch Offices in account with its 
account (or sub) office. In any case, 
On upgradation, the loss on the new 
departmental Sub Office should not 
exceed Rs. 1000 per annum in rural 
areas. 

Advene effeet of Urban Laad <Ceil1nl 
and ReruIatlon) Act 1976 on industrial 

Units 
1883. SHRT D. D. DESAI: Will the 

Minister of WORKS AND HOUSING 
AND SUPPLY AND REHABILITA~ 
TJON te plE'81'ed to state: 

(a) whether the implementation ot 
the Urban Land (Ceiling and Regula· 
tion) Act has adversely affected the 
ability of industrial units to mortgage 
their land against loans from banks; 

(b) if so, whether industries hav~ 
eomplalMd against it; and 
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(c) if so, steps taken to help the 
industries in this regard? 

THE MINIS'1"F..R OF WORKS AND 
HOUSING AND SUPPLY AND BE-
HABILITA'J.'ION (SHRI SIKANDAR 
BAKHT): (a) te. (e). Under the 
guideline issued by the Govf'rnment 
of India governlng exemption to 
vacant land in excess of the ceiling 
limit for industrial purposes, the land 
hol'ler can mortgage it without po~;:s
sion for raismg f.I kan from a ftnanc.iul 
institution for running the existing in 
dustry on the land und/or for its ex
pansicn. 
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